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Allocation and disbursal of funds under IEDSS

827. PROF. M.V. RAJEEV GOWDA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of funds allocated and disbursed for the Inclusive Education for the
Disabled at Secondary Stage (IEDSS) project during 2013-14, State-wise;

(b) the details of funds allocated for the project during the last four years;

(c) the details of funds spent on salaries for the teachers of special children and
the funds disbursed for purchase of special equipments for the differently abled children
during that period;

(d) whether complaints have been received of salaries, being not paid to teachers

working under the scheme and if so, the details thereof; and

(e) whether any inquiry has been ordered to probe the issue of funds, disbursed
by the Centre, not utilized in giving salaries to teachers under the project and if so, the
details thereof ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI):(a) During 2013-14, the total allocation of funds under IEDSS for all

the States/UTs was 350 crores. State-wise disbursal of funds is given in the Statement
(See below).

(b) The year-wise allocation of funds from 2010-11 to 2013-14 under IEDSS is as

under:

S1.No. Year Allocation of funds under IEDSS (X in crore)
L. 2010-2011 95.00
2. 2011-2012 91.99
3. 2012-2013 41.95
4. 2013-2014 50.00

(c) to (e) During 2013-14, an amount of X34.17 crore was disbursed for recurring
activities which includes provision for salary of special teachers and purchase of special
equipments for differently able children under the Student Oriented Component of the
Scheme. During 2013-14, no specific complaint was received with regard to salaries

being not paid to the teachers working under IEDSS.
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Position of allocation and release of funds under IEDSS during 2013-14

(X in lakh)
S1.No. State/UT Funds  Total fund released (including releases
allocated against previous year approvals)
I.  Andaman and Nicobar \ 0.00
Islands

2. Andhra Pradesh 39.83
3. Arunachal Pradesh 0.00
4.  Assam 392.46
5. Bihar 0
6.  Chandigarh 9.67
7. Chhattisgarh 345.24
8.  Dadra and Nagar Haveli 1.23
9.  Daman and Diu 0.00
10.  Delhi 53.71
11.  Goa 0.00
12.  Gujarat 591.26
13. Haryana 61.40
14.  Himachal Pradesh 0.00
15.  Jammu and Kashmir 0.00
16.  Jharkhand 0.00
17.  Karnataka >5000 00 0.00
18. Kerala ' 0.00
19.  Lakshadweep 0.00
20.  Madhya Pradesh 0.00
21.  Maharashtra 48.40
22.  Manipur 90.24
23.  Meghalaya 0.00
24, Mizoram 315.88
25. Nagaland 1133.15
26.  Odisha 974.06
27.  Puducherry 0.00
28.  Punjab 0.00
29.  Rajasthan 0.00
30.  Sikkim 0.00
31.  Tamil Nadu 0.00
32.  Tripura 0.00
33,  Uttar Pradesh 0.00
34,  Uttarakhand 94.60
35. West Bengal J 0.00
ToraL 5000.00 4151.53




